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gfeq a1 fawat @t + oUSo WR TR ufed aft fasat

ISP | i oy R BT Ui T Hfererd
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(vii)

(vii)

o fowat # Mgfaa &g floteo BFT aMawad T8 B 9@ ded H
FAPR R R ufed a) fawal &1 urdie o gfaerd € ¥ 3id s |

qaqd Al @I faerar 1 Aem 3 H 10 3Pl BT SAfREd dTH 7
BRI | ¥ UeR, Soa Arafds fJererdl # ofafd Riee & w9 # =9 e ad
PT AR Th BRI BT dTel IPAIRTOT BT HeT @b § 05 3fbi ®T IffaRad dew
T BT

AT 3fp T B9 R e o= fafd ggal 8t 92 a0 § W
RGT SIRAT | 9 3 Ud 99 o Al 8 WSSl & Uadly & AJAR
R et &1 M ugel BN, SR IHa # SuR e fgiRa fear s | sad
A FHEAT B9 IR ] & HIEgH q 7H b7 HRiReT fhar S |
e aRvg gedaTerareas o Fgfad 39a & MR w Erfi | 39a @ dudr sifew
U9l B & AfY F U a¥ & foTT BT | Wl 3fh & SRS HH & SMER WX
U9t ®T1 f=EToT fhar SIee | 987 8fh &1 0T fS=1eUvr &bl SITei—

S FR W Afed |4l foferao (B.Lib) wR w
N fawdt &1 urais &1 ufsg Wi fawa &7
© | ufder * | urtie @1 e

2
qqqd AT BT fRrar &1 FeT 36 F 10 3fBT BT AARTT 9T < BRIT |
T 36 WA B R R o ffYr uger Bl 9% U9 § S @
SIRATT | 919 3 Td A o9 A 8 W SRS & vealy & IgaRr o
argeft BT A el BT, SWdT U ¥ SWR e fgiRa fehar srom ) s
THFAT B9 R dfed & ARId W I & [aRor fhar s |
iuy fuel.k gr HMefr dk xBu & U< amded 93 @ MR R Y9d &1
oty f=forRaa afafa & g1 fovar s —
% | 3reue, Rren uRug — ey
@ | Rrear uRug e Affd &1 v =Jafid 9w (oY | — 95
el B WR AT A Jfelr 8rl)

T | J=& SRS YaTRHN, — ¥ gfa
TetT uiRug
g | Tl BrdshA ysTirer (Freafies fRrem) — e

SWFd § TR g a{gq\l“dd \mﬁl/eﬂgqﬁd ST & Fawy T8l 8, a1 forel
YT ST_Iferd el / Slji-cl\ltld ST @ fhdl UaTRIrT T 1T BT |

fSrem uRug R |fAfd gRT =afa 9e® &1 RieTE UE 99 & 86T |

fVIi.kn %&Wmﬁwvﬁ%wﬁmﬂ%’raﬁﬁﬁmﬁﬂww
geTRIERY, Rt aRyg gRT #9IFId Uah 7l Wi UeIiIaY aevy gnl |

Yer fowior afafa @ afea vd d64fta e arisa uefer (\rafyes fRen) @
BRI gad w9 A U9d TR @I SRAMT | 3 ydiere,  URe o |y &
|fd SRR 80 | U9a fmior |afify & |faa wer g @ I g e @
fafyr enfe a1 ik IR 9 QMmawad WAl ol | i9d & & Ul W
IdT I TSR B EWER B | 9e AfUd & gRT U9a i afafa @ s
A AT U PR I USRS WU A GBI AT ST | fedel &1 us Read
RE SAaT 3fedel BT GRATAI H AR I8 Bl Ryfa H Ryenm uRyg & Iuregs, A
7l aRYg & aedel & TR H 24, I AT T BR U Bl SiUEie w9 I
YT fbar SITgT |

iEfdes IFa R =g (15) Al &1 999 vl yeR & mufRy <o @ forg e
STRATT | 9T 3MUfRidl & AR o Ueat @l @ifcm w9 faar s | 39er fomfor
AT gRT Sad Uel @I 989d @ SMER UR AT fhaT ST | 37edel Pl g
Rad Y84 frar el H gearerd A de} Ied $1 Reafq # fen aReg &
Surege, S R7em uRvg & orevel & YR H &N, & g1 U9o femior afafa a5
ISP DY JLTETAT B ST |
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(xi)

(xii)
(i)

3o wY A SrHIfed U9dt Ud IR fIg & ek WR =99 gl &1 AT dew
|fea & gRT A S| aua gl PIfcar sifead 05 TEm ARl B
Aftafera far o1 d&ar © 1 @99 g | affaa sl &1 9o vEer w3l &
A1 I JAIOT YA & AT & forg fad fafYy, 9a gd we @R germ SIRe |
9 A H |fEfera sl &1 Merit-cum-choice & TR WR Iudel Rad
QI % ITIeY fIemed @1 ended wwrel (wrefafel ) & wegw & fHar SRR
594 faamT vd afgen sl &1 werfAiedr <1 Se | gTgd il W Frgfaa
2g Wedfd uTa @t SRl | eneft @ srgfea srguRerfa @1 <um # SHe fyfed
BT STAT WG A FH ST |

yeRa A=t § Red usi @ d@n & gwy @ata wuefl &1 U9a i
AR ¥ rgHed U aR 9e 9fHd & gRT MY uF (@aell &1 Biems
) Frta (B SR | sreft &1 W R Fgfad ua e e, s99 forg oI
T & gRT omavds feen—fewr frfa far Srm | Fgfda o3 frfa 89 &
fafr & 21 el & srania Hafd sp=eft @1 femer & Anre™ & sifard 8hm |
arger @ Rerfa # 99a Fgfdd &1 R far o wam | ¥ew 9@ & Ry
sife w0 | =Rfd sl o gAl Rtenm Rien e vd e sidiela
UISIHR HTATTd Bl IUA BRIAT ST |

Hfd el & yumraTs, ST e sers 9 Fgfed o3 @1 ganfia
PRI & d1& & N Wipd D |

ANEE & WA At ol & oiife v Rfcie—vwes—g fafee
TRIER §RT faam T WRed YA UF Ud HelRd fTenm & werm gford
TSN & WR ¥ ffd aRa /qdga garor g3 <1 STawad B |

IR Rfed & aged i 78 8 &1 Reafd 3§ U9d & o= il &7
FRfed @1 sawR oF B9 W T gRT smawds fewn-fder fRia fan
SIRATT |

Fgfaa @ ufsar &1 nafdfal @ Srae e Bg WIR faWrT gRT 99 uida
(AFeaR) qaTHy Ao S@is @1 W@idl dRe’R ad gU Sad Hgfad a1
gfthar % gRadq fhar < & |

1. dek.k 1=k dh thp A&T=r @RUTES UYRIRGR), fSem uRkvg &1 I8 <1 8rm & 9

erfore / gfieror Araar ddell wHoT U Afed o UHIOT USl @1 JRAT JMMa¥ADG Sifd BRI ol | YHTOT U
STl AT TeAd ug S o1 Rerfa § g € aR wRd gU dadIe & A7e H g MU IR B el B

3 BILA PNATg Dbl ST |
12, Tok Be/h "kYk A&

)
(if)

T JfeATad, et Td qRIdIeraenel ifthad 60 9¥ @l oY dd [Igad ®
D |

fgfed & 9 oM 02 9 @ sl wdemHe srafy wRfT| 39 oAl # fwiRa
3ITeRTT WiRdT BT AFUTAT Tl B DI RART H WIBROT BT A TP JqAR U
IRA BY SIS WISR §RT HefId &) a1 FHd B T Fahell ¢ |

e uRug gRT W e, Rierd Ud JRableardes &I da-ie & ar 2g
[eTH B AP T ARBR GRT I Dl AR &7 SIRAT |

e 3eaTad, e vd gRIdrerares o “Employees Provident Fund and
Miscellaneous Provisions Act, 1952”7 # wf+fegd sodlouwo Jo-m &
prospective w9 ¥ 3MeBId B | $9a ARG URATRI 3=id 15000 wU Ufd
A8 & I B AR R IR ARBR §RT G G MFaTT DI A & ST |

T 37eaTud, Retd g QeiaTeraes & Ra—a9d R FEiRa aaq (a9 gfg
afd) vd o Wl ¥ B8R | S Rietws, Rierd ursar wlien S«hivt 98 8, S
e 9a9 gfg &1 @™ gd & FrmEe sid fafed qeaied (e Sita) #
S B & SURIA & <F 89| 39 YBR ayd daq gle &g fefd araar aden
3ForaT b (SET Sirel) IS0 BIAT aIH BT | IIG & A 8 AJa
BI IR BT 3ree gemdl f9RT gRT fafed wfshar=ria fam Smga |
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(vi) R faMmT g™ FeiRa Auevs & orgwd Riefsdl @1 sl a¥gar &1 iRy
JMITIHATIAR Fafdd PRI shs & 9ew |fud & gRT fbar SRe |
(vii) Dok dh fujrjrki— 4@ & @R wrafie Regd &1 oroe e garg ferar
3 T g1 oIiid Sed Arafie e & ue W fgfaa em @ Rafa #
AT FR=RAT & AW T g A 99 eI HT A <F BN U8 A 89
FREEell & Ug< B & SURId [1gad B drel Rl WX & g BN | S A
H TRIRY T R favga feen—eer st & i fam g |
13. ch0,MO dk if'k{k.k iklr dju gr lorfud vodk'k - s femmEeh & ftgfaa &M
& gd Rt aRYg rid HRIRT rufrfara Rierel @1 dlovso &1 gfRiermr U< &1 &g 39 FEEe &
uqd B &) fAf & 7 02 9¥ 9% @ forg \waafa srawrer <7 BRm | wrer &, sufdifara fRers, S e
T gRT FEiRa wRiEfe SR # dlotso uftg & wU H AMifed €, oI W Fddiie bR Wiad
fpar ST | I radTer Wt e uRyg & 9ew 9fea & g1 39 ¥ & APl Widd fhar Sg
& T ufdrenr & SW &9 9§ oA dfF aul da R &1 srf &3 | faffRed oefr & gof 89 & gd
Har Bied @1 Reafd # gfreror sraf # o =i @ IR SH WAR & DINR H AT ST 801 |
Hafrd Rierds $T 59 M HT dfe <A1 AMAeIdH 81T | I AR @l AT & HU H age g ehfl |
14. Iufr |- e aRvg S wreafie Riefe vd Tae saud & us R Ul 8g I9d &l
fFmtor foram S | 59 &g P @ forg wida |fRfa | wifeR 8| aRmedl AT g’ w9
Haferd foRaya feem—forder srem | forfa faar S |
15. vudEik d vk/kj i fu;fDr A&srafis /S Arafe fGemedl d§ 99 WReR gRT
RTar /vmvsa /50 HWait § 94 9§ dRRG Rierd / v/ forfus / siaerre, e alkeg sreia
e Rierd / eddraards td 59 FRmEd & dld A Fga /Ued 8 aled Argiid /S
At feTdl, Yo S1eATud U9 QRAGIGTITRdE & WATdhid ¥ Jog B W IFd Udh ST AT
B Hafrd forerm gRug &ami= I ARG 1raT vad diEfa orid R Ried & qa dife & us
R YUY Rl & Gog Gdfd Mo 3@18 g1 gea & R W gaa fhar S 9aar © | 39
B AEST ATET P AT AT MATID BT | JATHHT & AR W IR, AH= gema faumT grr
fafed wrauml & oy, FRIeH AR & gRT a1 S G| g9 ok A1 saur W Fgfa &t
FaRIT YT fOTT §RT Haved Ffd R favar 1 At 2
16. LFkkuklrj .k A&uermT srearuss, Riets Ud JRabTerimedsl &1 U AT SRR 81T |
R S R edarg BT —
(i) wuH oeuud, Rdd Td YRdIadreds &I U Wdl bl H O a8 @ SWRIA
o sors & el faareral & ovq € davl /favy & freid & ug wR erferdaH
<1 Ufeed RATHRT o ®1 Jfaen el | a1 VRed ARy & drh YAaq 05 ay
B ARG AP BMT| Ie fHA femey & e Rad U 2 U 9 s
RIFRY & 37Tded U 81 8, a1 Haen: fQeaivT uere sreaasds, qaaraaredsd, R
Td AT U Srad, YRdbicaedd, Retd B wrReifiedt oo §Y 0 Ml aRiar &
IR TR RIFRRY B HRAE G HRIUAS UREeR], e aRvg & gRT &
SIRAT | 39 BRaTs &1 AHgfte Fgfad gq T1ied Affa & sfedel g1 &1 SIRAT |
(i) fawg fafa & FReRT gd Ried & A U & fAaaTTd dx vq e faqmT
% Rfell NG FRITET & §RT SUA IR G dTel Ufdded & R R Rierd ot
THRIGH RIS @18 =id bl 3 fJemey § g3 sRiuds iR, e
IRYg & §RT 1 SIRAT | §9 dRars & Ggfe e gg fed afify & oeuer g
BT SR |
(iii) fa<ira rfrafaqan, i semar (moral turpitude) 2ier@Ar TR SR YA 8 &
Reafd 4 fermery vd = f2d & we oreamss /Riedd /) Jadbiadredel & TR -dh
SfREPIv ¥ VPR WIMRRY J& HRIUTAS USIUHRI, e ukeg & gR1 e
ST | 9 dRaTs & wgfte fFgfad vq 1foq afifa & oreger g1 @t Smanf|
(iv) e Rers / qraeraargs vd Afgen Riféw / graraamegs & o1Rd 98 & |aged
7% R IfR e s&rs @R Rter afed) § Sueer Red us & 9 U6 R
VRed IR o gfaar s8Rl | ey €1, goy Rierd! / qeibreredel ol Uh 9
IR RS g@rs (@R e Afed) uRRe® AR @ gioem eFfl| 39 2q
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ST |

18.  vodk'k A&

(1)

@

JREVT PIfE, IRIIAT 3MMfa B A H IGDHR IR f9RT gIRT favgar feem—fAcer sremr
| e e s |

17. bok iflr dk W/j.k A&srafaes Rremm, ST wrafie Riegd, uae eedus U@
W&ﬁ@mgﬁa%@m%@mﬁﬁﬂmmﬁﬁamﬁéﬂwﬁﬁﬁam

e uRue #Arafie Rers /Rien aRye @ Arafie Rigs, Rtem aRug
QRIGITATede] Ud eI 31edTadh &l {11 aaTel <F BRI —

0

(i)
(i)

(iv)

(viii)

vkdfLed vodk'k & TH dervex g # 16 (drere) AT BT eHRES
BT ITAT BT | IS GBI (3T 3fADhIY HAlad) Teb A1 10 (&) fa=T
9 3ffere @ forg ET faar S dam |
fo"k'k vodk'k & wfzem v sweaTaw / R / gRidberaTesl B I
A # 1 A &7 IR @ SIgART B |
ekrRo vodk'k & s yeme sreaTaw / RiférdT / gradTarareet 180 &A1 @l
AT TR B THAR BIN | AN DT BT M A1F Ugel &l AWl &
forg €1 g |
firko vodk'k ‘& 4oy wumH sredTud / Rietd / qradrerarede 15 Al &
I @ & ghaR il | g 3/@adIe &1 &M A Ugel & |l &
ferg & arm|
fpfdRlk vodk'k — T dever af # 20 (<) fat &1 fafdear @@,
fIfear THoT—ua & YR W AT BN | YR |aT fafy # qa 120 it
a® & fafeear saere dfaa g fast ff T dover 9§ H g7 @ty
90 f&=l @& forg €1 wa <1y foram S o | 39 MBRHAD JATHRT & AT qd
AT T ST ST AT |
vitr vodk'k — sl vd qRI@caEel ®f Y| & 9¥ @ [al b
S yd ¥ # ™Re (1) oA @1 gedl aifvid a=d gy sifda< 120
oAl 9% Afad Bl 120 AT ¥ SO ARTd SrE@Ter W WHIE B
STRATT | YT 31edT9ds Bl 1 I8 1T < BT |
Vv/;;u vodk'k — Rt g qadIcramedel S S9! |dT Safe H Siferwdd
T af & oI a1 T AHTY AT BT | TH IMABIY B Ifafey
DI HaT § g TS AT ST |

T STABI ANTEE & 03 aY Pl FAH BIel@es Qi R & WA &l
TF BAT| AT El, SRIIA  EHY JWENT BRI b SURId \afed
et / QeIdTeraTedel B U Fa oafy a% $1d A1 JMaedd 8T | FeITe
TS Pl | IS ATHI <F BT |
59 =g TR T g1 foRqga feem—feer srerT 1 i faam e |
v kK] .k vodk'k — Swiad sramrell & sifciRa, fhvil HRUMe Udh delwex
gy # 30 QA1 @1 @M & oIy S7ddfie "SATIRYl AT FFAI BNIT |
$HB BRI AT H T TS AT SR | T AJURT DI fafey HI AdT
# T AT SR FAT 9T <A 8 BN | b 05 aY Teb JUNeI W
3 R § Har FA< 81 SN | 39 7 FafOd BT Th TIIBRIT Pl ATAR
UeM P 8Y S8 WAl A Jad PR DI PRATs FRE—10(vii) S T8 IS
AT B GRT B 1 T |

JABTE BT BT |— ATHRAD JAHIY T AT @He B BIeH? Y A UHR
% AP B g FERT YN IS / YMRT JHRATTS Bl TJRET R J=T
RS UTeR), fem uRug gRT €1 SIRRf | sMaRed radmter Ud faey smadTer
B Wafa Fafdd fened & ua s / YNNI UEERATad & gINT & SIRAT | S
At & T SIS /TN YIS & JATHRAD JqHRT Td Ry raeprer af
Wi A1 9= PRiuTdd UsieN, f7em uRvg gRT & SIRAM | We e /
Red / RAGTarede & Aa—gRT & A I8 ARRI—aId@] Bl W FIR ARG
w9 9 far SR |
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19. Vkpj.k bfgrk &
(i) R & gr1, FEiRT deums & 9 vd gaw 7 A I =T
(i) w7 R ey o iR FMUiRT wET & I R $& &1 HaTeld HT |
(iii) 9Tt ABRI BT TRV FHARET B U Fal DI AFRID Ud TRING wU I Tarrsd
& HRAT|
(iv) YcTer 3rerar Udel ©U A fAoN AR H Hel = 72l B |
(v) frell UBR & TR BT HaT TE BAT |
(vi) amIioTe HARRT fRIveR ara—faare wd S8o-Uem &1 R PR H Al qfHdr
[RRIEIN
(vii) foeme ydem |fafa, Fgfea wieeR, Ser veiffert vd e weg R v &
URIRIBIRAT §RT FRI—AHY W QU S arel a2l &7 Srgure™ & |
(viii) o wreafie wier vd Sea Arafies wWel @ 9 Gded o [9eR faerera aRer
AT gRT THE—aay W U S drel FRe $1 rurer BRA |
(ix) fo=ft +ft IO g1 @7 Q1T ST H W o aret fhil e BT Tl ey
BT, 7 e WU ¥ IEY Aegad el |
20. vu'kklfud dkjokh A&a<iar & ufar fer w81 <am, FIfRa srmaRor wfedr &1 frdga =@l
P} vd B fod /Ay B9 & Avg o1 o7 @ Rafa # Fdfta Riere, gRaaieaede vd yem
JF & fOvg JIIATAMSG HRATS B o RS TSR Fed B |
ST B AMat # o # BW eEr e IR B T B WIH gRedr difed
B /3SR STUReIRy / SfEdIRGl & A $I sl b1 AMCl YoM el aifdd 8F R,
HfT B e Friues ueIEN g fafed fear S wedr 21 e srerar v wreard
HATferd B B 2 H AR IF ST PR Sird YSIHHN ¥ Sira P18 IR | Fdfed & fawg agfd
Td I BRI BF B RIf 7 fFrafoaRea qvs afeRIfUa fear s e —

Idy  y% nM&

(i) ==

(i) JogfE W IS @rRIEITEHS / HadTeH D)
Ik ogr nM&

(i) u=fa W) B
(i) 7= 98 W @=fa
(iii) =1 99 WR WR S |
(iv) aregfa S foesdt -t fgfad / e vq fexar =18t gnfr |

(i) g Ivs I P @ I BRUAS YRIEDHRI §RT WEIBROT Bl Udh AR Haferd Bl
ST LIS BN | 7Y GU€ & GEd & Yd SHWR I1edd, (RIS sdhs & FEAfd
MaF BRI | ged 0 o & Yd I PRIUID USIUHN §RT W &
FA—H—PH T IJTAR WG FAMNT PR &g 1 MaIS BN | g8d 308 B
AT & Jd SHWR MG TEOGR & AA( AaeddH ST |

(i)  frora sraf # o Ia9 @1 50% IR Siaw fafe w1 @& w9 # <7 Bl

(v) << T Imey WA Ao shi @ dew Afa @ gvaeR W fd gnm
e # I qAl BT qul ART Sidfae 8hm, e dRT HWera & ufiie § @
AT g AT

V)  frem uemes srrar fRrem Mm@ geifeRal gRr Aieor & SR et gume
JeaTge, e Jerar qRadIaaredd o fJerea 9 a1 e sguRed u o W)
AETHROT BT ST | IYSETHROT SIS BIF U Hafed YT e, Riefd arerar
qRABITITEIET BI JJURT FAf BT Ia= Pred &l aer ‘No work no pay” &
Rigid W= faar S ||
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21. fu;ktu bdkb 1j dkjokd —

)

T fxft ST @rer & geRh fawm grr FeiRa fafer qer fFuiRa fFgfea
UfhaT & AR, RIS @18 gR1 Rt/ qRadrerareds o Fgfed T8 axer
9D HTe IRl &I Seciad A SIRAT 3R 9 foly IR U_TRIGRT
Torr Hafer e & ufiffie & fIwg [JeR darad o1 s, 2006 & GETT
gR1ait & oefi aavTd HRAE B SRR |

U e, Rlereh sfdr GRadbIerdeds o Hay # e usieer) gl forelr
Re T=Iffer & WR W U ReR 31 S| e R Al Rrera |8 s
ST 2 SR e wu oteumud, Ried Jfudl RGOS W ARG
BRATS DI A BT S 81, A AT DS R GRAT U 8 &1 fafdy |
Jrfermad 60 faml & oax RN RIS HIRATS HRAT MMALID BT | =T
o Ry # Hafda e witeR & favg dRAls & ST TaRRIRTS

o 9 &1 IR e &g T & R )R @Rd dRdrs B ST |

22. f'kdk;r ,0 vihy A&sw fmmEel @ oM fgfaad weehl Rremd /odia denm s9
fFRmTaell & RiF HRIRG vare swrarad / Rietd / RAablaareds &1 Hard ¥ 9fs AWl IR AU gAax
faffree & &) ofdd Rien W) W w1feq “Ryen srfiely wieR” @ 8rfi | Rtem ardiiehy witeR &
ol R edie g 7 T WR W ST S Sty MR e B |

23. 1dh.k §&

0
(if)

(i)

gl T 39 fgwrael @ fdll W wTae @ [ dR AdHIT a7 g9 AN)
T H ITH BISAS B G B FDH |

341 el &1 ywrg gd @1 FeEmaferdl gRr Figed ot Isiebidad (Jdoide
H1 ArIAe faermery aftd) Areafie vd S Arafie faeraal @ R/ uAved
Jat & RBeThl Td 5T A B GETERATYDT & dad Ud |ar I W Aol 81T |
I AR favgar Reel & fRioq 7g fAifde v wd it odamelt &
g fedl /Surfer PRk &= | |

24. fujlu ,0 0;koflk &

0

39 fraEEel & widl 89 @1 fafr | e aRvg & sries & Arafis 16 S@
Areafyes Reel o Fgfed vd dared ¥ 9dfed R Rrar aReg wrafie ga
STaR "reafis Riers (Ao gd darerd) faemaet, 2006 Ta denfed femaed
2008, 2009, 2012, 2014, 2015 & 2017 F*RRYT A TGN | Ry 39 FRAT & B
80 W 59 FFwEel & Ugd B @1 [ & gd doplele Uge FREEE & SriA
f5ar T PIs B AT B T BIE BRAS 59 FEEA b eF fhar e
I BT TS BRATS T S A 9 9 39 FNgdraet @ srefli| By v g |
qd & e & fharaaa & oa # fefa siergaen, eewr, uRus, o= anfe #
ffed o0 e, o 59 FomEell & uaue & srgae T8l B8R, 98 Wd: 39
Mg & WA & IgHY [T FHS ST |
fegkj&jkT; 1ky di vkn"k It
VkJEDE egktu]
vij e[; BfpoA
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Education Department

Notification
The 20th August 2020

No. 11/Rule-01-01/2020-1110—In exercise of power conferred under Section 243
Chha (11th Schedule, Item No.-17) of the Constitution of India and Section 73 read with
Section 146 of the Bihar Panchayat Raj Act, 2006, the Governor of Bihar hereby makes the
following Rules for appointment/promotion and service condition of Teacher/
Librarian/Head Master working in Government, Nationalized, Project Girls and upgraded
secondary/Senior secondary schools situated in rural area:-

1. Preamble.—The State Government is resolute for the expansion and
strengthening of the Secondary and Senior Secondary Schools in the State. For this, the
Government has resolved in the year 2006, in the light of the 73" and 74™ Amendment of
the Constitution of India, to decentralize the appointment of teachers of the Secondary and
Senior Secondary Schools, consequently has entrusted the responsibility of
appointment/promotion of teachers and Librarian working in secondary/Senior secondary
schools situated in rural areas to District Board. All panchayats are being covered with one
Senior secondary schools each as per the Resolution no. 1021 dated 05.07.2013 issued by
the State Government. And for this, posts of secondary and Senior secondary teachers have
also been created. Therefore, in order to achieve the objective of improving the appointment
procedure and service conditions of Head master/teachers/librarians, these rules are being
framed.

2.  Short Title, Extend and Commencement:-

(a) These Rules shall be called the “Bihar District Board Secondary and
Senior Secondary School Service (Appointment, Promotion, Transfer,
Disciplinary Proceeding and Service Condition) Rules, 2020”.

(b) It shall extend to the whole of the State of Bihar.

(c) It shall come into force from the date of issue of notification.

3. Definitions.—In these Rules, unless there is anything repugnant in the subject
or context-

@) “Government” means Bihar Government;

(i1) “Administrative Department” means the Education Department;

(iii))  “Secondary Schools” means, Government/Nationalized/Project Girls
Secondary/Upgraded Secondary Schools imparting education up to
Class 10.

(iv)  “Senior Secondary Schools” means, Government/ Nationalized/ Project

Girls Senior Secondary/Upgraded Senior Secondary Schools imparting
education up to Class 12.

V) “District Board” means, District Board, constituted under Bihar
Panchayat Raj Act, 2006.
(vi)  “Cadre” means, Cadre of Teacher and Head Master, appointed under

the jurisdiction of District Board as per the provision of this Rule.

(vil)  “Appointing Authority” means, the Committee constituted for
preparation of panel under this Rules, competent to directly appoint/
promote teacher, Librarian and Head Master.

(viii)  “Disciplinary Authority” means, the committee, constituted to appoint/
promote teacher, Librarian and Head Master under this Rule, which is
competent to conduct disciplinary proceeding against them.
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4.

(ix)  “Appellate Authority” means, ‘District Appellate Authority’ constituted
at the district level, to decide complaint/appeal regarding matters related
with appointment of Head Master/Teacher/ Librarian and matters related
with their service conditions, after hearing the parities and ‘State
Appellate Authority’ constituted at the State level to hear appeal against
the order passed by the ‘District Appellate Authority’.

(x) “Teacher” means,

(a) District Board Secondary Teacher, appointed under this Rule
for imparting education up to Class-10;

(b) District Board Senior Secondary Teacher, appointed under
this Rule for imparting education up to Class-12;

(xi)  “Librarian” means, Librarian appointed under this Rule for
management and maintenance of the books in the Library at Secondary
School and Senior Secondary School governed under this Rule.

(xi1)  “Head Master” means, Head Master appointed in the Senior Secondary
School governed under this Rule.

(xiii) “Non-teaching employee” means, the non-teaching employees
appointed in Secondary Schools and Senior Secondary schools by the
District Board under different provisions of the State Government, who
are not engaged in teaching work.

(xiv)  “University” means, university constituted under Statute

or
university, recognized by University Grant Commission.

(xv)  “National Council for Teacher Education” means Council, regulating
the teaching and training arrangements at the national level.

(xvi) “Teacher FEligibility Test” means, eligibility test conducted for
concerned candidates with respect to the appointment on the post of
teachers through direct recruitment process under this Rule.

(xvil) “Librarian Eligibility Test” means, eligibility test conducted for
concerned candidates with respect to the appointment on the post of
librarina through direct recruitment process under this Rule.

(xviil) “Teacher Training” means, teacher training from any training institution
recognized either by Central or any State Government before the
enforcement of NCTE Act, 1993 or B.Ed/ B.A. Ed/ B.Sc Ed degree from
any training institution recognized by NCTE after the enforcement of
NCTE Act or B.Ed/ B.A. Ed/ B.Sc Ed degree from any training
institution recognized by those State/ Union Territory where NCTE Act
is not enforced.

Constitution of Cadre.—Following are the cadre constitution of appointed

teachers under District Board:-

5.

Teacher.

@) District Board Secondary Teacher;
(i1) District Board Senior Secondary Teacher;
(iii)  Head Master
Direct appointment shall be made to all the post of District Board Secondary

The minimum education qualification for direct recruitment on the post of
District Board Secondary Teacher, shall be as follows:-
@) Should be citizen of India and a resident of Bihar State.
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(i) (a) Must be graduate/post graduate from recognized university with at

least 50% marks in specified subject group. For the Scheduled
Caste/Scheduled Tribe/Extremely Backward Class/ Backward
Class/Persons with disabilities/ women and Economically Weaker
Sections, 5% relaxation shall be given in the minimum required
marks. The degree of ‘Alim’ and the degree of ‘Shashtri’ granted
from the Maulana Mazharul Haque Arabic & Persian University,
Patna/Bihar State Madarsa Education Board and Kameshwar Singh
Darbhanga Sanskrit University respectively shall be treated as
equivalent to the graduation.
With, graduation in Education (B.Ed) from any training institution
recognized by NCTE.
Or
Graduate/Post Graduate from recognized university with at least 45% marks
in Graduation or Post Graduation in accordance with the National Council for
Teacher Education )Form of application for recognition, the time limit of
submission of application, determination of norms and standards for
recognition of teacher education programmes and permission to start new
course or training) Regulations, 2002 notified on 13.11.2002 and National
Council for Teacher Education (Recognition Norms and Procedure)
Regulations, 2007 notified on 10.12.2007. For the Scheduled
Caste/Scheduled Tribe/Extremely Backward Class/ Backward Class/Persons
with disabilities/ women and Economically Weaker Sections, 5% relaxation
shall be given in the minimum required marks. The degree of ‘Alim’ and the
degree of ‘Shashtri’ granted from the Maulana Mazharul Haque Arabic &
Persian University, Patna/Bihar State Madarsa Education Board and
Kameshwar Singh Darbhanga Sanskrit University respectively shall be
treated as equivalent to the graduation.
With, graduation in Education (B.Ed) from any training institution
recognized by NCTE.
Or
4 years degree of B.A. Ed/ B.Sc Ed. from any training institution
recognized by NCTE.
(b)  Qualification for the post of Physical Education Teachers:-
Bachelor’s degree with Physical Education as an optional subject with
50% marks. For the Scheduled Caste/Scheduled Tribe/Extremely
Backward Class/ Backward Class/Persons with disabilities/ women and
Economically Weaker Sections, 5% relaxation shall be given in the
minimum required marks.
Or
Bachelor’s degree with Physical Education as an optional subject with
45% marks and participation in national or State or Inter-University
competitions in sports or games or athletics recognized by Association
of Indian University or Indian Olympic Association. For the Scheduled
Caste/Scheduled  Tribe/Extremely Backward Class/ Backward
Class/Persons with disabilities/ women and Economically Weaker
Sections, 5% relaxation shall be given in the minimum required marks.
Or



fIgR o1 (srmuRvn), 7 fewseT 2020 17

Bachelor’s degree with 45% marks and having participated in National
or State or Inter-University sports or games or athletics. For the
Scheduled Caste/Scheduled Tribe/Extremely Backward Class/
Backward Class/Persons with disabilities/ women and Economically
Weaker Sections, 5% relaxation shall be given in the minimum required
marks.

Or
For deputed in-service candidates (i.e. trained Physical Education
Teachers/Coaches)—Graduation with 45% marks. For the Scheduled
Caste/Scheduled Tribe/Extremely Backward Class/ Backward Class/
Persons with disabilities/ women and Economically Weaker Sections,
5% relaxation shall be given in the minimum required marks. With at
least 3 years of teaching experience as per National Council for Teacher
Education (Recognition Norms & Procedure) Regulations, 2009.

Or
Graduate in Physical Education with 45% marks. For the Scheduled
Caste/Scheduled  Tribe/Extremely Backward Class/ Backward
Class/Persons with disabilities/ women and Economically Weaker
Sections, 5% relaxation shall be given in the minimum required marks.

Or
Graduate with Physical Education as an optional subject with 40%
marks. For the Scheduled Caste/Scheduled Tribe/Extremely Backward
Class/ Backward Class/Persons with disabilities/ women and
Economically Weaker Sections, 5% relaxation shall be given in the
minimum required marks.

Or
Graduate who participated school, inter-Collegiate in sports/games or
passed NCC ‘C’ Certificate in accordance with the National Council for
Teacher Education (Recognition Norms and Procedure) Regulations,
2007 notified on 10.12.2007.

Or
Graduate in Physical Education i.e. B.P.Ed course (or its equivalent) of
3 years duration.

Or
Graduate having represented State/University in sports/ athletics.

Or
Graduate who has secured 1%, 2" or 3™ position in Inter-Collegiate
sports/games/ tournaments possessing NCC ‘C’ Certificate or passed
basic course in Adventure Sports.

Or
Graduate with one year programme in Sports, Science, Sports
Management, Sports Coaching, Yoga, Olympic Education, Sports
Journalism etc. (in accordance with the National Council for Teacher
Education (Form of application for recognizing, the time limit of
submission of application, determination of norms and standards for
recognition of teacher education programmes and permission to start
new course for training) Regulations, 2002 notified on 13.11.2002.

Or
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(©

(d)

Bachelor of Physical Education (B.P. Ed.) of at least one year duration
(or its equivalent) from any National Council for Teacher Education
recognized institution.

Qualification for the post of Oriental Teachers:-

(1) Graduate (or its equivalent) in Sanskrit/Farsi/Arabic from
recognized university or recognized Board/Samiti with at least
45% marks. For the Scheduled Caste/Scheduled Tribe/Extremely
Backward Class/ Backward Class/Persons with disabilities/
women and Economically Weaker Sections, 5% relaxation shall
be given in the minimum required marks.

(i1) Graduate in Education (B.Ed.) from any training institution
recognized by NCTE.

Qualification for the post of Music/Fine Arts.—Graduate (or its

equivalent) in Music/Fine Arts from recognized university or

recognized Board/Institute with at least 45% marks. For the Scheduled

Caste/Scheduled Tribe/Extremely Backward Class/ Backward Class/

Persons with disabilities/ women and Economically Weaker Sections,

5% relaxation shall be given in the minimum required marks.

(iii) Qualified in the ‘Teacher Eligibility Test” conducted by the Bihar
Government.

(iv) Age.—The minimum age for employment shall be 21 years on 1*
of August of the appointing year and the maximum age for each
category shall be the same as notified by the State Government
(General Administration Department) from time to time. The
relaxation in the maximum age shall be determined by the
Administrative Department after getting the approval from the
General Administration Department.

6. Direct appointment shall be made to all the post of District Board Librarian.
The minimum education qualification for direct recruitment on the post of
District Board Librarian, shall be as follows:-

@)
(i)

(iii)
(@iv)

(v)

Should be citizen of India and a resident of Bihar State.

Graduate from recognized university with at least 45% marks. For the
Scheduled Caste/Scheduled Tribe/Extremely Backward Class/
Backward Class/Persons with disabilities/ women and Economically
Weaker Sections, 5% relaxation shall be given in the minimum required
marks. The degree of ‘Alim’ and the degree of ‘Shashtri’ granted from
the Maulana Mazharul Haque Arabic & Persian University, Patna/Bihar
State Madarsa Education Board and Kameshwar Singh Darbhanga
Sanskrit University respectively shall be treated as equivalent to the
graduation.

Graduate in Library Science from recognized university.

Qualified in Librarian Eligibility Test conducted by the State
Government.

Age.—The minimum age for employment as Secondary Teacher shall
be 21 years on 1* of August of the appointing year and the maximum
age for each category shall be the same as notified by the State
Government (General Administration Department) from time to time.
The other relaxation in the maximum age shall be determined by the
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Administrative Department after getting the approval from the General
Administration Department.

7. Fifty Percent (50%) posts in the grade of District Board Senior Secondary
Teachers shall be filled by promotion whereas rest 50% shall be filled by direct

recruitment.

(@)  The minimum education qualification for direct recruitment on the post
of District Board Senior Secondary Teacher, shall be as follows:-

@)

Should be citizen of India and a resident of Bihar State.

(i1) (a) Must be post graduate from recognized university with at least 50%

(b)

(c)

marks in specified subject. For the Scheduled Caste/Scheduled
Tribe/Extremely Backward Class/ Backward Class/Persons with
disabilities/ women and Economically Backward Class, 5%
relaxation shall be given in the minimum required marks. The
degree of ‘Alim’ and the degree of ‘Shashtri’ granted from the
Maulana Mazharul Haque Arabic & Persian University, Patna/Bihar
State Madarsa Education Board and Kameshwar Singh Darbhanga
Sanskrit University respectively shall be treated as equivalent to the
graduation. With, graduation in Education (B.Ed/ B.A. Ed/ B.Sc
Ed) from any training institution recognized by NCTE.
Or

Post Graduate with at least 45% marks from recognized
university in accordance with the National Council for Teacher
Education (form of application for recognition, the time limit of
submission of application, determination of norms and standards for
recognition of teacher education programmes and permission to
start new course or training) Regulations, 2002, notified on
13.11.2002 and National Council for Teacher Education
(Recognition Norms and Procedure) Regulations, 2007 notified on
10.12.2007. For the Scheduled Caste/Scheduled Tribe/Extremely
Backward Class/ Backward Class/Persons with disabilities/ women
and Economically Backward Class, 5% relaxation shall be given in
the minimum required marks. The degree of ‘Alim’ and the degree
of ‘Shashtri’ granted from the Maulana Mazharul Haque Arabic &
Persian University, Patna/Bihar State Madarsa Education Board and
Kameshwar Singh Darbhanga Sanskrit University respectively shall
be treated as equivalent to the graduation. With, graduation in
Education (B.Ed/ B.A. Ed/ B.Sc Ed) from any training institution
recognized by NCTE.
It shall be essential to have Post Graduate (or its equivalent) degree
in the specified subject for appointment on the post of Computer
Teacher and Music Teacher. It shall not be necessary to have B.Ed/
B.A. Ed/ B.Sc Ed degree for appointment in these posts.
Teacher of Agriculture Subject:- The posts of Agriculture subject
has been created in marked Senior Secondary Schools (for students
of 11™ and 12™). It shall be essential to have graduate degree in
Agriculture/Horticulture and Post graduate in any of the following
subjects: Agronomy/Plant Breeding & Genetics/Entomology/Plant
Pathology/Seed Science & Technology/Soil Science/Horticulture. It
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shall not be necessary to have B.Ed/ B.A. Ed/ B.Sc Ed degree for

appointment in these posts.

(ii1)) Qualified in Teacher Eligibility Test conducted by the State
Government.

(vi) Age.—The minimum age for employment as Senior
Secondary Teacher shall be 21 years on 1% of August of the
appointing year and the maximum age for each category shall
be the same as notified by the State Government (General
Administration Department) from time to time. The other
relaxation in the maximum age shall be determined by the
Administrative Department after getting the approval from the
General Administration Department.

2) The minimum education qualification for being eligible for consideration
of promotion on the rest 50% post of District Board Senior Secondary
Teacher, shall be as follows:-

@

(i)

(iii)
(iv)

Minimum 04 years of continuous service from the date of joining on
the post of District Board Secondary Teacher or from the date of
acquiring of training qualification (B.Ed/ B.A. Ed/ B.Sc Ed),
whichever is later.

Post Graduate in one of the subject from the subject group in which
graduation has been done with at least 45% marks from recognized
university. For the Scheduled Caste/Scheduled Tribe/Extremely
Backward Class/ Backward Class/Persons with disabilities & women
5% relaxation shall be given in the minimum required marks.
Qualified in Assessment(Efficiency Test)/Teacher Eligibility Test.
As directed Cleanliness Certificate of three years prior to the year of
promotion.

8. All posts of Head Master shall be filled by promotion, for which following
qualification shall be necessary:-

@

(i1)

(iii)
(iv)

Minimum 10 years of continuous service from the date of joining on
the post of District Board Secondary Teacher or from the date of
acquiring of training qualification (B.Ed/ B.A. Ed/ B.Sc Ed),
whichever is later.

Or
Minimum 06 years of continuous service from the date of joining on
the post of District Board Senior Secondary Teacher or from the date
of acquiring of training qualification (B.Ed/ B.A. Ed/ B.Sc Ed),
whichever is later.
Post Graduate with at least 45% marks from recognized university.
For the Scheduled Caste/Scheduled Tribe/Extremely Backward
Class/ Backward Class/Persons with disabilities & women 5%
relaxation shall be given in the minimum required marks.
Qualified in Assessment(Efficiency Test)/Teacher Eligibility Test.
As directed. Cleanliness Certificate of three years prior to the year of
promotion.
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9. Reservation.—

)

(i) (a)

(b)
(iii)

@iv)

The rules of reservation applicable in the direct recruitment under
State Government by the General Administration Department shall be
applicable in the direct recruitment under District Board. Similarly, the
rules of reservation applicable in the promotion under the State
Government shall be applicable in the promotion under District Board.
The appointment of District Board Secondary/District Board Senior
Secondary Teacher shall be made as per the district level subject wise
roaster of reservation.

The appointment of District Board Librarian shall be made as per
district level roaster of reservation.

The concerned Regional Deputy Director of Education shall clear the
roaster of reservation in connection with District Board
Secondary/Senior Secondary Teacher and Librarian.

Similarly, the concerned Regional Deputy Director of Education shall
clear the roaster point of reservation in connection with promotional
post.

10. Procedure of Appointment.—

)

(ii)

(1)

@iv)

The State Government, through District Education Officer shall
communicate the number of vacancies in the direct recruitment on the
post of District Board Secondary Teacher/Senior Secondary
Teacher/Librarian.

As per schedule, fixed by the State Government, the concerned District
Board shall publish subject wise, category wise vacant posts of
Teachers and Librarian in Government, Nationalized, Project Girls and
upgraded secondary/Senior secondary schools situated under the
jurisdiction of the concerned District Board through the member
secretary of the concerned District Board for a minimum of 30 (Thirty)
days. A copy of the said notice shall also be displayed on the notice
board of the office of the concerned District Education Officer.

The eligible candidate shall submit the application in prescribed
performa, as made available from time to time, in the office of the
member secretary of the concerned District Board either through hand
to hand or through speed post/registered post.

The appointment of the District Board Secondary Teacher shall be on
the basis of a panel. Panel shall be prepared subject wise, whose
validity shall be one year from the date of publication of last panel.
The panel shall be prepared on the basis of merit point in descending
order. The calculation of merit point shall be done in the following
manner:-

Percentage of Percentage of
marks obtained in 4 marks obtained in
Merit Point: all subjects at the all subjects at the
graduation level B.Ed level
2
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v)

In those subjects, where it is not necessary to have B.Ed, the
merit point shall be Percentage of marks obtained in all subjects at the
graduation level. Besides having qualification of B.A. Ed/ B.Sc Ed, the
merit point shall be Percentage of marks obtained in all subjects at the
B.A. Ed/ B.Sc Ed level.

The widow of former servicemen shall be given additional
weightage of 10 marks in the merit point. Similarly, 05 marks of
additional weightage shall be given to those guest teachers who
imparted education in Senior secondary schools for minimum of one
year.

In case of obtaining similar marks, the name of the candidate
whose date of birth falls earlier shall be placed above the panel. In case
of similar marks and date of births, the place shall be decided on the
basis of name of the candidate as per English dictionary, i.e. the name
of the candidate falls earlier, as per English dictionary, shall be place
above the panel. In case of similarity in this too, the place in the panel
shall be determined on the basis of draw of lots.

The appointment of the District Board Senior Secondary Teacher shall
be on the basis of a panel. Panel shall be prepared subject wise, whose
validity shall be one year from the date of publication of last panel.
The panel shall be prepared on the basis of merit point in descending
order. The calculation of merit point shall be done in the following
manner:-

Percentage of marks Percentage  of  marks
Merit obtgined in all 4 obtained in all subjects at
Point: subjects at the post- the B.Ed/ B.A. Ed/ B.Sc
" | graduation level Ed level
2

In those subjects, where it is not necessary to have B.Ed, the merit
point shall be Percentage of marks obtained in all subjects at the Post-
graduation level.

The widow of former servicemen shall be given
additional weightage of 10 marks in the merit point. Similarly, 05
marks of additional weightage shall be given to those guest teachers
who imparted education in Senior secondary schools for minimum of
one year.

In case of obtaining similar marks, the name of the
candidate whose date of birth falls earlier shall be placed above the
panel. In case of similar marks and date of births, the place shall be
decided on the basis of name of the candidate as per English
dictionary, i.e. the name of the candidate falls earlier, as per English
dictionary, shall be place above the panel. In case of similarity in this
too, the place in the panel shall be determined on the basis of draw of
lots.
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(vi)

(vii)

The appointment of the District Board Librarian shall be on the basis
of a panel. Panel shall be prepared subject wise, whose validity shall
be one year from the date of publication of last panel. The panel shall
be prepared on the basis of merit point in descending order. The
calculation of merit point shall be done in the following manner:-

Percentage of Percentage of
marks obtained in N marks obtained in
Merit Point: | all subjects at the all subjects at the
graduation level B.Lib level
2

The widow of former servicemen shall be given additional
weightage of 10 marks in the merit point.

In case of obtaining similar marks, the name of the candidate
whose date of birth falls earlier shall be placed above the panel. In case
of similar marks and date of births, the place shall be decided on the
basis of name of the candidate as per English dictionary, i.e. the name
of the candidate falls earlier, as per English dictionary, shall be place
above the panel. In case of similarity in this too, the place in the panel
shall be determined on the basis of draw of lots.

Constitution of Committee for the preparation of Panel:-
The following committee shall prepare the panel on the basis of
received applications,:

a Chairman of District Board President
b One selected Member of Education Committee | Member
of District Board
(In case of male president, the selected member
shall be female)
C Chief Executive Officer, District Board Member
Secretary
d District ~ Programme  Officer  (Secondary | Member
Education)

If any member of Schedules Caste/Scheduled Tribe are not there
in the aforesaid committee, then the District Magistrate shall nominate
an officer belonging to Scheduled caste/Scheduled Tribe category.

The tenure of the member selected by the Education Committee
of the District Board shall be of one year.

Note:- In case of non-constitution of the Education Committee of

District Board, one officer of the district level shall be nominated by the
Chief Executive Officer, District Board to be a member.

(viii)

The panel shall be prepared jointly by the Secretary and concerned
District Programme Officer (Secondary) of the Panel Preparation
Committee. The Secretary of the Panel Preparation Committee shall be
responsible for this purpose. The Secretary of the Panel Preparation
Committee shall fix the date and place for preparation of the panel and
shall take necessary help from the members. Each page of the panel
shall be signed by each of the aforesaid two members. The Member
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(ix)

(x)

(xi)

(xii)

(xiii)

(xiv)

Secretary shall publish the panel provisionally after getting the
approval from the President of the Panel Preparation Committee. In
case of non-availability of the Chairman either when the post of
Chairman is vacant or he is out of headquarter, the panel shall be
published provisionally after taken approval from the Deputy
Chairman, who would be in charge of the Chairman.

Fifteen days’ time shall be allowed for raising any objections, if any.
After the rectification of the received objections, the panel shall be
finalized. The finalized panel shall be approved by the Panel
Preparation Committee on the basis of majority. In case of non-
availability of the Chairman either when the post of Chairman is
vacant or he is out of headquarter, the Deputy Chairman, who would
be in charge of the Chairman, shall preside over the Panel Preparation
Committee.

The selection list shall be prepared on the basis of approved final panel
and roaster point by the member secretary. In the selection list,
maximum five times candidates may be included category wise. The
candidates included in the selection list shall be called on the fixed
date, time and place with their original certificates for verification of
certificates. The selected candidates shall be allotted schools on the
basis of Merit-cum-choice through counseling. In this, priority shall be
given to Handicapped and women candidates. Consent shall be taken
from the interested candidate for appointment. The claim of
appointment of any selected candidate shall be cancelled
automatically, in case of absence without any information.

The appointment letter (with the photograph of the candidate) of
selected candidate shall be issued by the member secretary after
obtaining concurrence of the panel preparation committee, as per the
number of vacancies mentioned in the advertisement. The Education
Department shall issue necessary guide lines so that the selected
candidate may get the appointment letter in time. It shall be essential
to join the school by the concerned candidate within 21 days from the
date of issuance of the appointment letter otherwise his/her
appointment may be terminated. The member secretary shall make
available the list of the final selected list to the District Education
Officer and office of the District Appellate Authority.

The Head Master of the concerned school shall accept the joining only
after verification of the appointment letter from the concerned
recruitment unit.

It would be necessary to submit the health certificate issued by the
Civil Surgeon-cum-Chief Medical Officer and Character / Antecedent
Certificate from the competent Police Officer of the concerned district
at the time of joining by a candidate.

The administrative department will issue necessary guidelines
regarding giving opportunity to the other candidates in the panel in
case appointment is not made as per the advertised vacancy.
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(xv) The administrative department shall make changes in the aforesaid
selection process by preparing a web portal (software), in order to
make the selection process more congenial to the candidates, without
interfering into the autonomy of the recruitment unit.

11. Verification of Certificates.—It would be the responsibility of the Chief
Executive Officer, District Board to do the necessary verification of the certificate of
qualification along with other certificates. On finding the certificates forges or fake, legal
action shall be taken after terminating the employment and recovery of the payment made.

12. Service Conditions.—

(1) The Head master, Teacher, Librarian may remain in service up to 60
years of age.
(i1) The first two years of the service shall be of probation. During this

period, in case of not following the prescribed code of conduct, the
disciplinary authority may terminate the service after giving an
opportunity of only one show cause.

(1i1) The State Government shall give grants in aid for payment of salary etc.
to the Head master, Teacher, Librarian till the District Board became
competent to pay the same.

@iv) The Head master, Teacher, Librarian shall be covered under EPF
scheme prospectively as embodied in ‘Employees Provident Fund and
Miscellaneous Provisions Act, 1952”. The State Government shall
make the contribution on the monthly emoluments of Rs. 15000/-.

V) The Head master, Teacher, Librarian will be paid salary (with
increment), as fixed from time to time. Those teachers, who has not
qualified in the teacher eligibility test, shall be entitled for increment
only after being qualified in Assessment (Efficiency Test) under the
previous rules. Therefore, for yearly increment, it shall be necessary to
qualify teacher eligibility test or Assessment (Efficiency Test). The
allotment of grants in aid for payment of salary etc. shall be made by
the Administrative Department after following the process for the same.

(vi) The inter-se seniority of the teachers shall be determined by the
concerned member secretary of the recruitment unit as per the criteria
prescribed by the Administration Department.

(vil)  Continuity in Service—Working Secondary Teacher, in case of
appointment on the post of Senior Secondary Teacher either in his
appointing unit or other appointing unit, shall get the benefit of pay
protection only, after granting the continuity of his service. This benefit
shall be applicable to teachers appointed after notification of this rule.
In this regard, the Administrative Department will issue detailed guide
lines separately.

13. Leave with Pay for getting the qualification of B.Ed.—Untrained teachers
working under District Board before the notification of this Rule will be granted leave with
pay for taking training in B.Ed for two years only from the date of notification of this Rule.
Those untrained teachers who are enrolled as B.Ed apprentice in the training institutes,
determined by the Education Department, will also be given leave with pay. This leave,
shall be sanctioned by the member secretary of the concerned District Board with the
condition that he/she will impart education for a minimum of five years after completion of
the training (B.Ed). In case of leaving the service before completion of the said fixed period,
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he/she shall have to deposit the salary etc received during the training period to the
government treasury. The concerned teacher shall have to furnish bond to this effect. The
recoverable amount will be recovered under public demand recovery act.

14. Promotion.—A panel shall be prepared for promotion on the post of District
Board Senior Secondary Teacher and Head Master. For this the committee constituted for
appointment shall be competent authority. The Administrative Department will issue
detailed guide lines in connection with promotion.

15. Appointment on the basis of compassionate ground.—An eligible dependent
of Teacher/Head Master/Clerk/Peon working from earlier in District/Division/State Cadre in
secondary/Senior secondary schools, teacher/librarian appointed under District Board and
Secondary/Senior Secondary teacher, Head Master, Librarian appointed/promoted under this
Rule, may be appointed against the available vacancy of basic grade of Elementary Teacher
under gram panchayat or Panchayat Samait of concerned jurisdiction of the District Board,
on compassionate ground, by the concerned recruitment unit. For this the concerned
dependent shall have to furnish their consent. The appointment on compassionate ground
shall be made by the recruitment unit as per the provisions issued by the General
Administration Department related with compassionate appointment. Apart from this, the
Administrative Department may issue resolution in connection with appointment on
compassionate ground.

16. Transfer.—The posts of Head Master, Teacher, Librarian generally are not
transferrable, however with following exceptions:

(i) During the service period, the Head master, Teacher and Librarian may
avail two optional transfers after completing three years of service, in his
cadre/subject within the schools situated under the jurisdiction of his/her
recruitment unit. There shall be difference of minimum five years in
between the two optional transfers. If more than one application is received
for one vacant post, then the Chief Executive Officer, District Board shall
take steps for transfer on the basis of inter se seniority and giving
preference to handicapped head master, librarian, teacher and women head
master, teacher and librarian. The approval of this action shall be given by
the President of the committee constituted for the purpose of appointment.

(i) The Chief Executive Officer, District Board shall adjust the teacher in other
school situated under the recruitment unit on the basis of the report
submitted by the District level officer of the Education Department, in
order to remove the subject anomalies and to bring rationality in the
standard ratio of teacher. The approval of this action shall be given by the
President of the committee constituted for the purpose of appointment.

(1i1) In case of proved financial irregularities, moral turpitude or other serious
charges, the Chief Executive Officer, District Board shall transfer head
master/teacher/librarian, for one time, on administrative ground in the
interest of school and students. The approval of this action shall be given
by the President of the committee constituted for the purpose of
appointment.

(iv) Handicapped Teacher/Librarian and Woman Teacher/Librarian may avail
optional transfer for one time only against available vacancy of the
corresponding post at schools situated in inter appointing unit, including
inter district. Besides, male teachers/librarians may also avail mutual inter
appointing unit (including inter district) transfer for one time only. In this
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regard, the Administrative Department will issue detailed guide line
keeping in mind the reservation category, seniority etc.
17. Maintenance of Service Book.—The Administrative Department will issue
detailed guidelines with respect to maintenance of service book of secondary teacher, Senior
secondary teacher, head master and librarian.

18. Leave:-

(1) District Board Secondary/Senior Secondary Teacher, Librarian and Head
master shall be eligible for the following kinds of leave:-

@

(i)

(iii)

@iv)

)

(vi)

(vii)

(viii)

Casual Leave:- Casual leave upto 16 (Sixteen) days during the
calendar year. This leave (along with other leave) cannot be
granted for more than 10 days at a time.

Special Leave:- Special leave upto two days in each month to
women head master, women teacher and women librarian.
Maternity Leave:- Women head master, women teacher and
women librarian shall be entitled to Maternity leave upto 180
days. The benefit of maternity leave shall be restricted with first
two children.

Paternity Leave:- Male head master, teacher, librarian shall be
entitled to Paternity leave upto 15 days. The benefit of paternity
leave shall be restricted with first two children.

Medical Leave:- Medical leave upto 20 (twenty) days during the
calendar year on the basis of the medical certificate. It will be
accumulated upto maximum 120 days, during the whole service
period. Out of which only upto 90 days of medical leave may be
availed at a time during any calendar year. It can be prefixed of
suffixed with casual leave.

Earned Leave:- Earned leave upto 11 days during the calendar
year, after serving first two years in the service, which will be
accumulated upto maximum 120 days. Accumulated earned leave
of more than 120 days expired automatically. The Head master is
also entitled for this leave.

Study Leave:- Maximum three years of study leave without salary
is permissible to teacher and librarian. The period of this leave
will not be treated as breakage in service.

This leave is permissible only after completing of
minimum three years of service from the date of joining. Besides,
after availing study leave, the concerned teacher/librarian shall
have to work for a fixed period. The Head master is also entitled
for this leave. In this regard, the Administrative Department will
issue a detailed guide lines separately.

Extraordinary Leave:- Apart from the aforesaid leaves,
extraordinary leave without pay upto 30 days during the calendar
year is permissible for any reason. This leave shall not be treated
as breakage in service, thereafter the period of absence shall be
treated as breakage in service. The service shall be terminated
after absence of maximum five years. For this the concerned shall
be given an opportunity by issuing a show cause and the process
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of termination from service shall be conducted by the committee
constituted under Rule-10(vii).

(2)  Grant of Leave.—All the aforesaid leave except Casual Leave and
Special Leave shall be granted by the Chief Executive Officer, District
Board on the recommendation made by the concerned head master/in
charge head master. The casual leave and special leave shall be granted
by the head master/ in charge headmaster of the concerned school. The
casual leave and special leave of head master/in charge head master of
this cadre shall be granted by the Chief Executive Officer, District Board.
The leave account of the teacher/librarian shall also be maintained
properly along with their service book.

19. Code of Conduct:-

(1) Completion of the syllabus, as prescribed in easy and accessible
manner by the Teacher.

(i1) Attend school on time and conduct the class as per prescribed routine.

(111) Not to mentally and physically harass children by ensuring protection
of child rights.

@iv) Not to be involved in private business either directly or indirectly.

v) Not to take any type of intoxication.

(vi) Play an active role in eradicating social evils like child marriage and

dowry system.

(vii)  To follow instructions/directions given from time to time by the
School Management Committee, Appointing Authority, District
Magistrate and district level officers of Education Department.

(viii) To follow instructions/directions given by the Bihar School
Examination Board from time to time in order to successfully conduct
the annual secondary and Senior secondary examination.

(ix) Neither be a member of a political party or such organizations who
take part in politics nor associated with such organization.

20. Disciplinary Actions.—The disciplinary authority shall be competent to initiate
disciplinary action against teacher, Librarian and Head Master with respect to not having
allegiance with the duty, not following the laid down code of conduct and working against
the interest of the student, interest of the school.

The Chief Executive Officer, District Board may suspend them in the
case where the concerned is jailed or found prima facie involved in
misappropriation of government money/unauthorized absence/
disregard the order of senior officers. In the case of suspension or
initiation of departmental proceeding, enquiry shall be made by the
enquiry officer after framing of charges. The following penalties may,
for good and sufficient reason, be imposed on the concerned:-
(a) Minor Penalties:-

(i) Censure;

(i1) withholding of increment (Non-cumulative/cumulative)
(b) Major Penalties:-

(1)  withholding of promotion

(i) reduction in lower post

(ii1) reduction in lower scale of pay
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(iv) removal from service which shall not be a disqualification
for future appointment /selection.

(i1) It would be necessary to issue a show cause to the concerned before

imposing minor punishment by the Chief Executive Officer. Before
imposing minor punishment, it must be approved by the President of
the recruitment unit. Before imposing major punishment, the Chief
Executive Officer must give at least two opportunities to the
concerned for submitting show cause reply. Before imposing major
punishment, the same must be approved by the disciplinary authority.

(i11)  During suspension, the concerned is entitled to receive a subsistence

@iv

(v)

allowance an amount equal to the 50% of the basic pay.

)  The order of punishment shall be issued under the signature of the

member secretary of the concerned recruitment unit. The order shall
contain the details of facts which caused imposition of such
punishment to the concerned.
A show cause will be asked from the Head master, teacher, librarian
when they are found absent from duty unauthorisedly during
inspection made by the district administration or officers of the
Education Department. In case of clarification found to be
unsatisfactory, an order of cut in salary for the absence period may be
issued from the concerned head master, teacher or librarian on the
principal of ‘no work no pay’.

21. Action against recruitment unit:-

)

(ii)

In case where the recruitment unit failed to appoint teacher/librarian as per
the fixed date and selection process without any valid and sufficient
reason, it will be considered as violation of its constitutional obligation
and for this the responsible officer and concerned Body will be proceeded
against under the suitable provisions of Bihar Panchayat Raj Act, 2006.

If a complaint made against Head master, teacher or librarian at the
District Magistrate or District Education Officer level is found to be true
and a recommendation is made for initiation of disciplinary action against
them, then the disciplinary action should be conducted within a maximum
period of 60 days from the date of recommendation. Otherwise, a
recommendation for taking action against the concerned disciplinary
authority shall be made before the Panchayati Raj Department, on which
the concerned department shall take action expeditiously.

22. Complain and Appeal.—The ‘District Appellate Authority’ constituted at the
District level shall have the power to hear and decide a complaint/appeal related with
appointment made under this rule and matters related with the service condition of Head
master/teacher/librarian working under this Rule. The ‘State Appellate Authority’ shall be
competent to hear appeal against the order passed by the District Appellate Authority.

23. Miscellaneous:-

@
(i)

The Administrative Department shall explain any of the provisions of
these Rules and it may solve difficulty that may arise in enforcing it.

These Rules shall not affect the salary and service conditions of the
district/division cadre teachers of Government, Nationalized (including
Project Girls Secondary School) Secondary and Senior Secondary and
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(iii)

head master of State cadre appointed under the provisions of the previous
Rules.

The State Government shall determine the equivalence of the degree of
specified subject and different qualification, the for the purpose of
appointment of subject wise teachers.

24. Repeal & Saving:-

@

(ii)

From the date of promulgation of these Rules, the Bihar District Board
Secondary and Senior Secondary Teacher (Appointment & Service
Conditions) Rules 2006 and amended Rules 2008, 2009, 2012, 2014,
2015 and 2017, related with appointment and service conditions of
secondary and Senior secondary teacher under the jurisdiction of a
district board, shall be deemed to be repealed. However, even after this
repeal, any work or any action that has been taken on the basis of the
Government Resolutions, instructions, directions and Rules enforced
prior to the date of enforcement of these Rules, shall be treated as the
work or action that has been done under these Rules, as that have been
done under these Rules.
If any provision contained in the notifications, orders, circulars, letters
etc. issued for implementation of previous Rules, is not in tune with the
provisions of these Rules, shall be deemed to be amended as per the
provisions of these Rules.

By the order of the Governor of Bihar,

R. K. Mahajan,
Additional Chief Secretary.
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